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the urban planning process? 

THE MINISTER OF URBAN DEVEl-
OPMENT (SHRt MURASOLI MARAN): (a) 
to (c). The information is being collected and 
will be laid on the table of the Sabha. 

Availability of Food Items In Deihl 

7132. SHAI RAM SAGAR (Saidpur): 
Will the Minister of FOOD AND CIVil 
SUPPLIES be pleased to state: 

(a) whether the food items are not 
available at the FaIr Price Shops In most 
parts of Deihl; 

(b) If so, the steps taken to make 
specified food items available on all Fair 
Price Shops at all the times; and 

(c) how many bogus ration cards/units 
were detected during the last three years 
and current year; 

(d) whether there has been a spurt In 
the bogus ratIon cards/units In Delhi; and 

(e) if so, the steps taken to eliminate 
bogus cards? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUPPLIES 
(SHRI RAM PUJAN PATEL): (a) No, SIr. 

(b) Does not arise. 

(c) 7479 Food Cards involving 61114 
Cereal and 36230 Sugar Units were can-
celled as the card holders were not found 
residing at the indicated address at a subse-
quent stage. 

(d) No, Sir. 

(e) Does not arise. 

Medical Aid to Central Employ ... from 
Bombay Hospitals 

7133. SHRI RAM NAIK: Will the Minis-
ter of HEALTH AND FAMilY WELFARE be 
pleased to state: 

(a) whether Government have decided 
to stop medical facilities provided to Central 
Government employees by Nanavati and 
Bombay Hospitals located in Mumbai 
(Bombay); 

(b) if so, the reasons therefor; and 

(c) whether Government propose to 
restart the facilities from those hospitals? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMilY 
WELFARE (SHRt RASHEED MASooO): 
(a) No, Sir. 

(b) and (c). Does not arise. 

Availability of Medicines with ESI 
Authorised Chemists 

7134. SHAI RAM NAIK: Will the Minis-
ter of LABOUR be pleased to state: 

(a) the steps takenlproposed to be 
taken by Government to ensure the availa-
bility of medicines with the authorised chem-
Ists under Employees State Insurance 
Scheme; 

(b) the steps taken by Government to 
improve the general conditions of the ESIC 
Hospitals in the country; and 

(c) the arrangements made for regular 
inspections of ESIC hospitals and the find-
ings thereof about ESIC hospital at Mumbai 
(Bombay)? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) and (b). The administration of medical 




